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(Sma R. V. SWAMINAnI.AJl): 
(8) Yes, Sir. Although accurate 
statistics are not available, it is esti-
mated that presently there is 8 sur-
plus of about 700 tonnes of cocoa 
beans in view of the large expansion 
under cocoa cultivation in recent 
years. 

(b) According to available infor-
mation, the State Government of 
Kerala is considering to establish 
cocoa processing units in public sec-
tor. 
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CODstruction fOr Government Em-
ployees 

1865. SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of WORKS 
AND HOUSING be pleased to .tate: 

(a) whehter it is a fact that cons-
truction of Government boules for 
its employees has come to a halt; 

(b) if so, the reasons thereof; 

(c) the backloi of allotment .1 
Government accommodation for dif-
ferent categories; 

(d) whether Governmeatt hal rot 
any time-bouad prol!'amme of eMU-
truction of houses to fully meet the 
demands of the employee!; and' 



~) if 80, the detalla tJleroof? 

THE MINISTER OF PARI..IAMEN-
TARY APTAIRS AND WORKS AND 
HOUSING (SHRI BH!SHMA 
NARAIN S!NGH): (a) No, Sir. 

(b) Does not arise. 

Written Answers 

(C) A 8ta~ement showing the back .. 
log of allotment of Govt. accommoda-
tion for' di1ferent categories as on 
31-10-80 is atta<:hed. 

(d) and (e). DUe to various con-
straints, it is not possible to fully 
meet the demands ot the employees, 
at presen.t. 
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Meeting of Central Board of Forestry 

1866. SHRI K. P. SINGH DEO: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that Cen-
tral Board of Forestry met at New 
Delhi in August, 1980 and took many 
decisions of far reaching importQtllce 
for the prevention and growth of 
forestry in the country; 

(b) if so, the particulars of the de-
cisions taken; and 

(c) whether tpe meeting considered 
the damage caused by the private con-
tractors who indulge in reckless fp.lling 
of tree and go much beyond the 
areas allotted with the connivance of 

-

the fore~t staff and if so, the decision 
taken to stop this menace. 
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THE MINISTER OF STATE m 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): 
(a) Yes, Sir. 

(b) and (c). Amongst important 
decisions taken at the meeting of the 
Central Board of Forestry are:-

( 1) Reforestation of degraded 
forest areas under a time bound 
programme. 

(2) Maximum use of Food-for-
Work Programme in the Forestry 
Sector. 

(3) Toning of fc.rest adminjstra-
tion in States /Union Territories, 
proper assessment of training needs 
of forestry cadres, strengthening 
the present colleges and opening 
new colleges to meet these need •• 




